GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS
RAJYA SABHA
UNSTARRED QUESTION NO. 77
TO BE ANSWERED ON NOVEMBER 29, 2021

PROBLEM OF UNSURVEYED LAND

NO. 77. PROF. MANOJ KUMAR JHA:

Will the Minister of Housing and Urban Affairs be pleased to state:

(a)

(b)
(©)

(d)
(e)

(a)

Whether Government is aware of the problem of unsurveyed land in Andaman and Nicobar
Islands, Bihar, Haryana, Karnataka, Manipur, Delhi, Rajasthan, Punjab, Telangana and West
Bengal;

Whether Government is also aware of the percentage of people living in these unsurveyed
land;

Whether private persons can claim ownership of the land;

Whether there is any provision for compensation to the occupants of this land; and

Whether Government has any plan to solve this problem?

ANSWER
THE MINISTER OF STATE INTHE
MINISTRY OF HOUSING AND URBAN AFFAIRS

(SHRI KAUSHAL KISHORE)

to (e) Regulation of land wuse and town planning are  State

subjects. Details regarding unsurveyed land rest with the respective State/Union territory

governments.
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